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21 Uttar Pradesh • • 

22 West Bengal 

/ 

Union T,mtory .Adm inistration 

Andaman & Nicobar . 

2 Arunachal Pradesh 

3 Chandigarh 

• Dadra & Nagar Haveli 

5 Delhi 

6 Goa Daman & Diu 

7 Lakshadweep 

8 Mizoram. 

9 Pondicherr y 

Free medical treatment is provided to freedom fighten 
and memben of their families as in the a.e of CIa-
I officers of the State Government. 

The State Government have intimated that arran g e-
ments are being made to provide free medical aid 
on top priority basis in State hospitals to the freedom 
fighters who have been granted Central/State 
pension. 

Free medical aid/tre-atment is being provided to all 
including fre~dom fighters and their dependents 
in all the hospitals/dispensaries located in Andamaa 
& Nicobar Islands. 

Free medical aid is being provided to all people in tho 
Territory. 

Free medical aid is provided to the freedom figb tel"&-
and their dt.pendents who have been either sano-
ti0ned pension or awarded Tamrapatra without 
imposing any condition regarding income or any-
other matter. 

Freedom fighters and their families are getting freft 
medical treatment. 

The matter is under consideration of the Delhi Ad-
ministration. 

Free medical aid is providt'd to the freedom fighters-
and their dependents without imposing any condi-
tion regarding income or any other matter. 

. There are no freedom fighters in the Union Territory 
of Laksha dweep. 

Free medical ai d is given to freedom fighters who 
are pensioners and not to members of family of the 
freedom fighters in general. 

Free medical aid is provided to all the freedom figh ters 
of tAe Union Territory of Pondicherry who ar~ 
receipients of Central Government pension or 
Pondicherry Governmen t pension and also to thei(' 
dependen ts. 
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443. SHR! CHHITUBHAI GAMIT: 
Will the Minister of PLANNING be 
pleased to state: 

(a) whether it is a fact that Plann-
ing Commission bas cut down physical 
allocations for some public sector unit. 
fOr 1980-81 Annual Plan; and 

(b) if so, which are IUCh lectors and 
units aftected and what are the 
reasons tor IUCh cut down? 

THE MINISTER OF PLANNING 
(SHRI N. D. TEWARI): (a) No, Sir. 

(b) Does not arise. 
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Personnel of N e,,~ Plannin .. 
Commission 

445. SHRI SOMNATH CHATTER-
.JEE: Will the Minister of PLANN" 
ING be pleased to state: 

(a) when will the personnel of neW 
Planning Commission be ftnaUy sele'· 
ted or appointed; 




